
189 Written Answers  PHALGUNA 13, 1890 (SAKA) Written Answers 190

(u)   srrrrof % % 
snmsfr   ̂ ww f%*rr w  sffa f%̂r 

?rrafW % fro f̂ r-fer snrr %

*R!% ̂T-TFT   *Trr ?

sNtot *t   srsft («ft arsr fa]?): 

(*»)   f̂r qr 1974-75  3r
1975 ?ra?)  qifgrr # 

flfttffff   f̂frt, Wrft, ̂zrnr srtr ŵrr 
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Orders for Locos from Middle East 
and  South East Asian Countries

2139. SHRI TUNA ORAON:  Wdl
the Minister of RAILWAYS be pleased 
to state.

(a) whether  Chittaianjan   Loco­
motive Works is getting orders  for 
Locomotives from Middle East  and 
South East Asian countries;

(b) if so, the number exported  by 
CLW  dunng the year  1973-74  and
1974-75,

(c) the namei* of the countries  to 
whom those locomotives were* expoi ted 
during the above period and

(d) the amount of foreign exchange 
earned in the above venture’
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THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS  (SHRI 
BUTA SINGH):  (a) The Chittaranjan
Locomotive Works have not received 
any export order for locomotives so 
far.

(b) to (d). Do not arise.

Production of Bulk Drugs by certain 
Foreign Companies

2140.  SHRI P. M. MEHTA*.  Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state:

(a) what are the  bulk drugs for 
which M/s. Merock Sharp and Dhome, 
Mjs. Bayer India Limited, M|<3. Searle 
India Limited, Mjs. Hoechst and M|s. 
Cibatul  Limited have been  granted 
industrial licences;

(b) what are their licenced  capa­
cities, production for last three years 
and imported and canalised raw mate­
rials required for each bulk drug by 
these companies;

(c) whether proposal from  Indian 
firms for similar bulk drugs have been 
rejected if so, reason therefor; and

(d) whether there was condition of 
basic manufacturing in the licences, if 
so, why no action has been taken to 
refuse  import  of penultimate inter­
mediates by these firms?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  PETROLEUM AND 
CHEMICALS (SHRI K. R. GANESH):
(a) to  (c).  A  statement furnishing 
the requisite information is laid on 
the Table of the  House.  IPlaced in 
Library. See No. LT-9080/75], Similar 
information in respect of M/s. Merck 
Sharp and Dohme of India Ltd. and 
M/s. Cibatul Ltd., is being  collected 
and will be laid on the Table of the 
House.

(d)  Information regarding the con­
dition of basic manufacture, if any, 
import in the industrial Heence granted 
to these companies is being collected 
and will be laid on the Table of the 
House.

Licences granted to M/a. Santos (1) 
Limited

2141.  SHRI P. M. MEHTA: Will the 
Minister  of  PETROLEUM  AND 
CHEMICALS be pleased to state:

(a) the broad outlines of Industrial 
licences and approvals granted to M/s. 
Sandoz (I) Ltd. during 1965—70;

(b) whether any terms of collabo­
ration were involved in any of these 
licences/approval ̂notifications;

(c) if so, what are  the  broad 
features of the collaboration agree­
ments, details ol the items for which 
they approved a»d whether the agree­
ment with collaborators  have  been 
amended recently if so, in what res­
pects; and

(d) what was the foreign exchange 
expenditure on each  of the  items 
covered by these licences and what 
was their production during the last 
three years?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  PETROLEUM AND 
CHEMICALS (SHRI K. R. GANESH):
(a)   to  (d):  The  information is
being collected and will be laid on the 
Table of the Sabha.

Complaints  lodged  against  Indian 
Express Group and Andhra Prabha 

Limited with C.B I

2142.  SHRI PRIYA RAN JAN DAS 
MUNSI:  Will .he Minister of LAW, 
JUSTICE AND COMPANY AFFAIRS 
be pleased to state:

(a) whether any complaints have 
been lodged by his  Ministry with 
C.B.I. between 1968—-74 about certain 
malpractices  committed  by  Indian 
Express Group and Andhra Prabha 
Limited managed by R. P. Goenka; 
and

(b) if so, the nature of complaints 
and the latest development?




